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BUSINESS ADVISORY COMMITTEE
TWENTY-EIGHT  REPORT

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND
HOUSING (SHRI BHISHMA NARAIN
SINGH): Sir, I beg to present the Twen-
ty-Eightth Report of the Business Advi-
sory Committee.

Sir, the Committee has also reccommend-
ed that the House may sit on Saturday, the
27th March, 1982, to conduct Govern-
ment Busines,

18.01 hrs.

The Lok Sabha then adjourned till Eleven
of the Clock on Wednesday, March 24,
1982/Chaitra 3, 1904 (Saka)



